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(v) MBEASURES TO CONTAIN OUT-BREAK
OF “ENCEHBALLITIS’ IN CERTAIN TOWNS
oF U.P. AND RELIBF TO THE VICTIMS
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(vi) NEED FOR SETTING UP OF A PAPER

MANUFACTURING FACTORY IN PILIBHIT
DISTRICT OF U.P,
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SREE CHITRA TIRUNAL INSTI-

TUTE FOR MEDICAL SCIENCES

AND TRECHNOLOGY, TRIVANDRUM,
BILL

MR. CHAIRMAN: I have received
thig letter from Shri Shivraj V, Patil:
“Sir,. ..

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND WORKS AND
HOUSING (SHRI BHISHMA NARA-
IN SINGH): That js not required. It
is enough you give the permission.



